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(b) wbether Government are aware 
that certain export oriented leather foot-
wear manufacturers and actual users are 
indulging in unfair practices of import-
ing polyurethane foam under the cloak 
of plastic sheets or plastic sponge sheets 
notwithstanding the fact that indigenous 
manufacturers have capacity to meet 
their requirements; 

(c) if so, the action taken by Govern-
ment against these individuals; and 

(d) the steps taken by Government 
to oheckmate this tendency ? 

TIlE DEPUTY-MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
MOHD. SHAFI QURESHI) : (a) Yes, 
Sir. 

(b) Certain instances of import have 
been reported to Government. On veri-
fication, Customs have reported that 
they allowed import, on technical advice 
that the item belonged to the class of 
plastic sponges, import of which was 
permissible against export of leather 
footwear and leather travel goods under 
the erstwhile special export promotion 
scheme for finished leather and leather 
manufactures. 

I (c) and (d). The matter is being 
enquired into. It is also being examined 
so that loopholes, if any, are plugged. 

MININO AND ALLlBD MACffiNBRY 
CORPORATION, DUIlOAPtilt 

·866. SHRI S. R. DAMANI : Will 
the Minister of INDUSTRIAL DEVE-
LOPMENT AND COMPANY AF-
FAIRS he pleased to lItate : 

(a) whether it is a fact that the ex-
pert team appointed by Oovernment to 
examine the working of the Mining and 
Allied Machinery Corporation, Durga-
pur has pointed out a number of orga-
nizational weaknesses in the Corpora-
tion; 

(b) if so, what are the other short-
cominp to which the attention of Gov-
ernment has been drawn; and 

(e) whether Oovernmeat propose to 
1ay CD the Table of the HOUle a copy 
of the report of the expert team and 
action pl'OpOled to be taken thereoa? 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT AND OOMPANY 
AFFAIRS (SHRI F. A. AHMED): 
(a) Yes, Sir, The need for strengthen-
ing the planning, progressing and design 
organisations as also to ensure better co-
ordination between the working of the 
different departments df the Plant has 
been pointed OUt by the expert team. 

(b) Lack of advance planning for 
production, delay in finalisation of de-

n~ and drawings, low labour produc-
tivity and lack of adequate skill on the 
part of the workers are somc of the 
other shortcomings to which the atten-
tion of the Government has been drawn 
by the team. 

(c) The recommendations made by 
the expert team are being examined and 
appropriate action is being taken to im-
plement them to the extent practicable. 
Government have no proposal under 
consideration to lay the report and the 
action to be taken thereon on the Table 
of the House. 

MACIIlNE TOOLS FACTORY IN CEn ON 

*R67. SHRI S. A. AGADI: Will the 
Mini'ter of INDUSTRIAL DEVELOP-
MENT AND COMPANY AFFAIRS be 
pleased to $tate ; 

(a) whether it is a fact that tbe Hin-
dustan Machine Tools have offered to 
set lip a Machine Tools Factory in 
Ceylon; 

(h) if so, whether Government W3' 
conslllted hefore making any SlIch offer; 

(c) the terms and n t n~ and the 
financial implications of the ~ hem  
and 

(d) the details about management, 
contT(>1 and skilled and unskilled lahour-
er, to he employed therein? 

THE MINISTER OF INDUSTRIAL 
DEVEWPMENT AND COMPANY 
AFFAIRS (SHRI F. A. AHMED) : 
(a) and (b). At the request of Ceylon 
Steel Corporation Limited, Hindustan 
Machine Tools Limited arc preparing a 
feasibility report for establishing a small 
Machine Tools Factory in Ceylon. Gov-
ernment have been kept informed and 
approved the visit of the Company's 
team to Ceylon. 
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(c) IIlCl (d). These are yet to be 
negotiated. 

GLOBE FINANCIERS AND SECURITY 
FlNANCB Lm., NEW DBLHI 

5187. SHRI RABI RAY: Will the 
Minister of INDUSTRIAL DEVELOP-
MENT AND COMPANY AFFAIRS be 
pleased to state : 

(a) whether it is a fact that the Re-
gistrar of Companies has issued notices 
10 the Globe Financiers (P) Ltd., and 
the Security and Finance (P) Ltd., of 
New Delhi; 

(b) if so, the reasons for issui'ng such 
notices to the said companies; and 

( c) the details thereof? 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT AND COMPANY 
AFFAIRS (SHRI F. A. AHMED) : 
(a) to (c). A statement is laid on the 
Table of the House. [Placed in Library. 
See No. LT-605/68] 

IMpORT OF TYPEWRITERS 

5188. SHRI N. K. P. SALVE: Will 
the Minister of COMMERCE be pleas-
ed to state: 

(a) whether Government's attention 
has been drawn to a news-item in Hin-
dus/an Times of the lst February, 1968 
regarding the manufacture of a type-
writer with Braille Cells by an inter-
natiooal company; and 

(b) if so, whether there is any pro-
posal under consideration to permit its 
report ? 

TIlE DEPUTY -MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
MOHO. SHAFI QURESHI) : (a) No, 
Sir. 

(") Does not arise. 

HEAVY ENGINEERING CoRPORATION. 
RANCHI 

5189. SHRI BABURAO PATEL: 
Will the Minister of INDUSTRIAL 
DEVELOPMENT AND COMPANY 
AFFAIRS be pleased to state: 

(a> the total amount of rnvestment 
in the Heavy Engineering Corporation 
of Ranchi and the amount of 40an .d-

VUlCed to far to thit U'11dertaklJll from 
the date of its inception; 

(b) the total Joss suffered by the 
above undertaking till March, 1967 and 
the main reasons therefor; 

(c) the details of the equipmeDt 
burnt down by saboteIUS ad the 
amount of 1000s suffered by the UDder-
taking; and 

(d) the names of the saboteura and 
the legal action taken agaiDSt them 
and results thereof? 

THE ~  OF INDUSTRIAL 
DEVELOPMENT AND COMPANY 
AFFAIRS (SHRI F. A. AHMED): 
(a) Share Capital invested as on the 
1st March, 1 968-Rs. 100 crores. 

Loans advanced as on the lst March, 
1968-Rs. 10 1.81 crores. 

(b) Total Lo"s till the 31st Milch 
I 967-Rs. 9,60.22,643/-. 

This is a loss incurred durin, the 
period of construction and initial pro-
duction and is normal for a preject of 
this type and magnitude. 

(c) and (d). The fires in the Poun-
dry Forgc Project of the Company on 
the 10th/11th September, 1964 IIIId 
24th December, 1964 are suspected to 
have becn caused by saboteurs. 111 the 
fire of September, 1964 imported tech-
nological equipments kept in stores such 
as Switch Cabinet, Centrifugal Pump, 
Electrical Motor, Pressure Pumps, 
Drive for Rotary Table, Armoured Slag 
Pump with Electric MotOl", Electric 
Pulley Block with Contactor Box and 
Push Button Controller, Switch Boards, 
Conderuors were damaged causing loss 
to the extent of Rs. 24,669. There was 
no material \oss in the fire of Decem-
ber, 1964 as it was detected at the inci-
pient stage. 

In connection with the fire of Septem-
ber, 1964, charge-sheets have been filed 
against 14 persons and the case is .rub· 
iudicf'. 

HEAVY ENGINEEIlINO CoIlPORATWN 
RANCID 

5190. SHRI BABURAO PATEL: 
Will the Mirustcr of INDUSTRIAL 




